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and Government have accepted it. A
copy of the rzport is placed on the Table
of the House. [Placed in Librarv.  Sce
No. LT-4840,73]. It will be recalled that
Air-India and the International Airpoarts
Authority had suspended some of their
employees in coancction with the stowa-
ways incident. They and the other agen-
cies concerned wiil now take further
action in the light of the Commission’s
report.

Following the incident of the 2rd March
1973, prompt  action  was taken to
strengthen fecurity airangewnents, parti-
cularly at the four intecnational airports,
and a task force was constituted consist-
ing of representatives of the  various
authorities concerned to inspect the in-
ternational airports and take action to
remove security deficiencies. It has also
been decided to induct the Central In-
dustrial Security Force into the four in-
ternational airports as quickly as possible.

SHRI S. A. SHAMIM (Srinagar):
There has been another incident of the
same type after ihis.

SHRI INDRAJIT GUPTA (Alipore):
Is he not going to tell us who has been
held responsible?

DR. KARAN SINGH: I have laid a

cepy of the Report on the Table of the
House.
®

“13.05 hrs.
MATTERS UNDER RULE 377

(i) SHORTAGE OF YARN AND FOODGR\INS
IN MAHARASHTRA.

SHRI VASANT SATHE (Akola): I
would like to invite the atiention of
Government to the serious situation in
Mabharashtra, particularly in MNagpur and
Malegaon also—on account of the scvere
food shortage and yarn shortage. Even
the Chief Minister of Maharashtra is
reported to have stated that the situation
is serious. and as reporied in the papers:

“Shri V. B, Naik maintained that this
situation was  caused on account of
acute shortage of yarn and foodgrains.
©hri Naik s<aid that the food situation
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would improve in the State and the
Centre had agreed to supply the State
18,000 tonnes of foodgrains to meet
the bulk of the last montn* quota.™.

I want to have this confirmed.

I would also like to invite the atten-
tion of the hon. Minister to the fact that
the situation in  Maharashtra is turning
very serious. Incidents of looting are
reported from Osmanabad, Sholapur, Bhir
and other drought-stricken districts, High-
way hold-ups have been reported from
some of these districts wheaie trucks and
cars have been »Hbstructad and iooted by
the affected people. Sir. kindly sec the
seriousness of the situation, I have per-
sonally seen in Nagpur that the foodgrains
quota given to an individual in the ration
shop is 2 k.g. for i§ days. Further, it
includes milo and alio makka. 1 have
personally seen the wmakka; it was rcttem
and had fungus growth on it

Already therc is a cholera epidemic in
Nagpur, the second capital of Maharashtra.
Unless food and yarn are rushed to
Maharashtra, particularly to Nagpur. the
serious situaiion will worsen in the State.
Therefore, we must take proper care.

MR. SPEAKER: Shri Shankar Dayal
Singh,
(INTERRUPTIONS)
MR. SPEAKER: Onder. crier. Mr.

Deshmukh. yon are not allowed, Why do
vou get up? 1 have called Shri Shankar
Dayal Singh.

(ii) INCIDENTS AT CHIRKUNDA ON WEST
BENGAL-BIHAR BORDER

iR que feg (F93T) RTEER
I ¥ oA fgemi & fewrews geo
g% &, afra oY 771 fagre R dwmer Ay
#r a7 faegpsr amwE T 97 Sy
qaeAT gE & Ag agA Y 3@ 1 A
AL AL 17 § AT w@gar<t v
F DAL 3 sylaaql Fr AT AFT AT
AT AT | & ATHTTFT 41T 5F U199
faqa ®v 217 faamar =wgar § | fager
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I g7 =« TS AIEw 19, 5w
Tz AHE A FA IR T, g T IA
1 89 faar ;T oY ag gzar 7 E
T WU YET FAT 7ZT JF AT 4T 9
AFAT FIF AR qAESz R ATHY
A7 FT G1AF FIF 5T 47 w47 ? F
=g g fF g 3w 91 wfaes
FFFeq T (FAGYTA)

MR. SPEAKER: 1 have not allowed

any other Mcember.

7 5iwT TaTw feg - wsa giar afy
qrAAtg goq 7w gaT | gataa §
Fgar A g fF AT w4
A#den T A1 A1 &1 wemA " A
sty feafa aga wediz & A ST AT
Fgt @Y g€ & 98 WIF A% g, wwiha
het FEAT &, @I FL T AT F qTET
gz qgat &, favger & agr & wamatfaw
T AT T AME A0 FW € |

(iii) Powgr cUT IN GUIARAT

MR. SPEAKER. Mr.
what do you want to say?

Mavalankar,

SHRI P. G. MAVALANKAR (Ah-
qmedabad): Sir, T was sayving that 1 am
greatly agitateds 1 just cannot sit quiet.
1 wanted to say that in Ahmedabad today
60000 textile workers are out of job and
33 mills are closed. The whole, prob-
lem is that the ONGC workeis are on a
‘work-to-rule agiration for the last 23 days.
The Minister of Petrolcum onlv three
days back said that he is  hoping—still
hoping after 23 days’—that the agitation
will end and the problem will be settled.
The difficulty is that thc supply of RFO
‘(residuary fuel oil) to the Dhuvaran and
Ahmedabad power plants has been stopped
fmd the State Governraent has, therefore,
1mposed a 50 per cent. power cut in the
whole of Gujarat, with the result that
production has gone down to the extent
of Rs. 2 crores every day and 2 lakh
‘workers are daily out of job.

CHAITRA 29, 1895 (SAKA)

D.G. Min. of
Agri.

If this was a natural  disaster or a
mechanical fault, I could understand it.
But it is a humun error, and an avoidable
error. The public sector management is
responsible for this. { wunt, therefore,
the Prime Minister 1o make un immediate
statement and to intervene so that this
unprecedented situation s not allowed to
continue, normalcy is restored wnd a
settlement made very soon.
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(Interruptions)

MR. SPEAKER: I have not allowed
any other Member, Mr. Deshmukh, T am
very happy to sz¢ you here.  Please sit
down. I am not allowing any Member.

(Interruptions )

MR. SPEAKER: What is wrong
you, Mr. Shivaji Rzo Deshmukh?  You
are speaking without my permission and
you are taking the time of the House.

with

Unierrtipiors)

MR. SPEAKER: I do not agrec. Uy
writing to me earlier, you cannot speak
now. I am not allowing.

(Qnterruptioris)

MR. SPEAKER:
any Member. [I. has
thing.

I am net allowing
become a regular
Unterruptions)

MR. SPEAKER:
you.

I am not permitting
I have not called anybody.

DEMANDS FOR * GRANTS, 1973-74—
Contd.

MINISTRY  OF AGRICULTURE—CONTD,

MR. SPEAKER: Now, the time allotted
to the debate on the Miinistry of Agrica!-
ture was ninc hours; the time teken  a!-
ready is nine hours and 35 minutes. 1
see that there are four or five Memters
still left. As so many have been allowed,
[ do not want to be hard on them. 1
will give them {our to iive minutes each.
but not more than half an hour in all.
So, after half an hour or so, the Mims-



